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qqA: A, Feal T FLHTL, TETH TR il Ih AT ITH BT ST 92 3T I ATAHIHT Fir 17 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg FI90T 2l g o I =T & AEEs s #1
TETh TATS % forw et 3 st =i

ST T4, el TLHIY, I ATAAAH 0T 1T 3 Al STLTIT (2) AL H T AT FAT g o6
TH ATAAT o TSI § TR I, I AT § Ay qfi adt Feest F 46 g arafeas &9
H e gLR | A2 g1 St |

ATIAT

AEE ST & AT ol & NH-143D F .41, 146.800 & f&.#. 150.300 (SUTIF wriad, =) & fw
ot Y ST et GC=T qiRd sreaT ge=wT WRa fHawm

RTST 1 A1 FRES I Rrat o1 AT I |
wfe | wdewden | ywver | ylwet |y o eawa | ywarly Raes
ikl ypid AR T) || =fFm 1M

L1 || 2 || 3 L4 | 5 | 6 |

AT T AT TG |
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1032

2 1218 Al () FEk] 0.0175233|[ER$p Y 39 ITRE
1218
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1219

4 1222 ol (Yo 1S &l 0.3406718|/1. TR 314,
G 3R 2.
GRS HAR o
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138 048 RBRT (R EUGREIE] 0.7418859|[TIRASTS 3T HIfeidh
ToRed) 948
139|969 ol (Yo Tig-Il 0.0342776|[faw] IR1a
969
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970
141|971 ot () TS & 0.1120599|[faw] Jia
971
Total| 19.949293| |

India” both dated 20.12.2024; under sub-section (3) of section 3A of the said Act;

specified in the said Schedule should be acquired for the aforesaid purpose;

[®T. 9. NHAI/PIU-GUMLA/LA/143D/3a/3D2]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 17" Februry, 2025

F97 5, A

S.0. 835(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 5309 Dated:09/12/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed
to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH-143D
in the stretch of land from Km. 146.800 to Km. 150.3006 (Dy Commissioner office, Ranchi) in the district of
RANCHI in the state of JHARKHAND

And whereas the substance of the said notification has been published in “Azaad Sipahi” and “Times Of

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-143D in the
stretch of land from Km. 146.800 to Km. 150.300 (Dy Commissioner office, Ranchi) in the district of RANCHI

in the state of JHARKHAND
State: JHARKHAND ||District: RANCHI
SI. No. Survey/Plot Type of Land Nature of Areal| Name of Land
Number Land (in Hectares)|| Owner/Interested
Person
Lt 2 | 3 L4 | 5 [ 6 |
|Ta|uk: Namkum |
[Village: Sithia |
1 1032 Private (Raiyati) Tand - 11 0.0394982|[Lakhana Bahadur,
Atwa Somra
1032
2 1218 Private (Raiyati) Don-1l 0.0175233|[Markas Oraon
Vagairah
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|[1218

3 1219

Private (Raiyati)

Don- 111

0.2019425

Matiyas Oraon
1219

4 1222

Private (Raiyati)

Tand-II

0.3406718

1. Langar Oraon,
Sukhana Oraon 2.
Suraj Kumar Tigga
s/o Late Gandua
Oraon 3. Manju
Tigga w/o Prakash
Oraon 4. Dr. Nilima
Kumari w/o Dr.
Shishir Kumar
Munda 5. Nitin
Khalkho s/o Ganesh
Hemant Khalkho 6.
Sukhnath Toppo s/o
Ramesh Toppo 7.
Parasnath Toppo s/o
Ramesh Toppo 8.
Anjali Lakra w/o
Nathiniyal Tirki 9.
Manisha Valara
Kachchap w/o
Pushpesh Saurabh
Rauvana 10. Anmol
Dan Kindo s/o
Santosh Kindo 11.
Pushpesh Saurabh
Rauvana s/o
Abraham Rauvana
12. Sima Kachchap
s/o Birsa Kachchap
13. Lalita Oraon s/o
Loreya Oraon

1222

5 1223

Private (Raiyati)

Don-l111

0.0418859

1. Langra Oraon
vagairah 2. Suraj
Tirki s/o Late Tote
Tirki

1223

6 1224

Private (Raiyati)

Don-I11

0.0036018

1. Markus Oraon 2.
Junas Oraon
vagairah 3. Paulus
Ekka vagairah 4.
Renu Khoya w/o
Birsa Bakhala 5.
Sunil Oraon s/o
Budhram Oraon 6.
Sushama Baba w/o
Dhawal Kumar Horo
7. Suraj Tirki s/o
Late Tote Tirki
1224

7 1227

Private (Bakaast Bhuhari)

Don-l111

0.0852691

Bakast Bhuihari
1227

8 1228

Private (Raiyati)

Don -1l

0.1605423

1. Prabha Kujur w/o
Anthoni Ekka 2.
Anju Kachchap
vagairah




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

|[1228

1229

Private (Raiyati)

Parti Kadim

0.0687981

1. Prabha Kujur w/o
Anthoni Ekka 2.
Anju Kachchap
vagairah

1229

10

1230

Private (Raiyati)

Tand-II

0.5429786

1. Gandur Oraon,
Etawa Oraon, Moka
Oraon, Karma
Oraon, Chhutu
Oraon. 2. Reshma
Minj s/o Dular Minj
3. Shabnam Dipika
Kujur s/o Abidan
Sharan Kujur 4.
Joshila Gidh w/o
Eldas Gomia Tigga
5. Birasmani Tigga
s/o Kari Lakra 6.
Jasinta Topno w/o
Sunil Prakash
Kachchap 7.
Niyarjan Horo s/o
Namjan Horo 8.
Reshma Minj s/o
Dular Minj 9. Soni
Kumar s/o Karmi
Oraon 10. Manna
Swati Bek s/o
Markus Bek 11. Anis
Topno s/o Nimrodh
Topno 12. Anant Raj
Tirki s/o Late
Nelshan Tirki

1230

11

1231

Private (Raiyati)

Tand-1l

0.0581546

Birsa Oraon vagairah
1231

12

1232

Private (Raiyati)

Tand-11

0.173452

1. Markus Oraon 2.
Junas Oraon
vagairah 3. Birsa
Tirki s/o Late Karma
Tirki 4. Anola
Giddhi s/o Nimus
Giddhi 5. Magdali
Khalkho w/o Uttam
George Khalkho 6.
Sristi Topno w/o
Samir Mundu 7.
Paulus Ekka, Sahar
Ekka s/o Late Junas
Oraon 8. Kanti Surin
w/0 Masih Prakash
Jojo 9. Jaitun Shiba
Hemrom w/o Anil
Hemrom s/o Johan
Mundu 10. Amar
Prabhat Ekka s/o
Victar Ekka

1232

13

||[1252

||Government (Gairmajruaa ||Parti Kadim

1.6141238||Gairmajarua Malik |
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[[malik)

|[1252

14

1253

Private (Raiyati)

Don-11

0.1307972

Rusu Pahan
Vagairah
1253

15

1255

Private (Raiyati )

Don 11

0.0254958

Gandur Oraon,
Etawa Oraon, Moka
Oraon, Karma
Oraon, Chhutu
Oraon

1255

16

1256

Private (Raiyati )

Don -1l

0.0526103

Gandur Oraon,
Etawa Oraon, Moka
Oraon, Karma
Oraon, Chhutu
Oraon

1256

17

1257

Private (Raiyati)

Don-I

0.1224605

Rusu Pahan
Vagairah
1257

18

1258

Private (Raiyati)

Don |

0.002671

Rusu Pahan
Vagairah
1258

19

1260

Malik)

Government (Gairmajruaa

Parti Pathal

0.0006475

Gairmajarua Malik
1260

20

1261

Malik)

Government (Gairmajruaa

Parti Kadim

0.0021044

Gairmajarua Malik
1261

21

1279

Private (Raiyati)

Don -l

0.0142048

Lakhana Bahadur,
Atwa Somra
1279

22

1281

Private (Raiyati)

Don-l111

0.0436261

Shishu Oraon
1281

23

1282

Private (Raiyati)

Don-I1

0.1683934

Lakhana Bahadur,
Atwa Somra
1282

24

1300

Private (Raiyati)

Don 11

0.0690004

Rusu Pahan
Vagairah
1300

25

1301

Private (Raiyati)

Don Il

0.0660866

Charo Oraon, Etawa
Oraon s/o Khuta
Oraon

1301

26

1302

Private (Raiyati)

Don- 11

0.0585998

Lakhana
1302

27

1303

Private (Raiyati)

Don-I11

0.0728045

Malar Oraon
vagairah
1303

28

1304

Malik)

Government (Gairmajruaa

Parti Kadim

0.0329421

Gairmajarua Malik
1304

29

1305

Private (Raiyati)

Don I

0.2346014

Rusu Pahan
Vagairah
1305

30

1306

Malik)

Government (Gairmajruaa

Parti Kadim

0.0121408

Gairmajarua Malik
1306

31

1307

Private (Raiyati)

Don-11

0.1171186

Charo Oraon, Etawa
Oraon s/o Khuta
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Oraon
1307

32

1389

Private (Raiyati)

Don |

0.0588426

Lakhana Bahadur,
Atwa Somra
1389

33

1390

Government (Gair-
Majruwa Malik)

Parti Pathal

0.1717928

Gairmajarua Malik
1390

34

1391

Government (GairMajruaa
Malik)

Parti Kadim

0.0172805

Gairmajarua Malik
1391

35

1392

Private (Raiyati)

Don-11

0.2104411

Lakhana Bahadur,
Atwa Somra
1392

36

1393

Private (Raiyati)

Don Il

0.030433

Tariya Oraon
vagairah
1393

37

1472

Private (Raiyati)

Don 111

0.0068393

1. Mahummad
Siddik s/o Sheikh
Jumman 2. Anil
Kumar s/o Late
Jagarnath Singh 3.
Dilip Kumar Singh
s/o Late Jagarnath
Singh 4. Anil Kumar
s/o Late Jagarnath
Singh

1472

|Vi||age:

Sohdag

38

1

Government (Gairmajruaa
Khas)

Jungle Sakhu

1.1413598

Gairmajarua Khas
1

39

27

Private (Raiyati)

Don-11

0.0533792

Kolha Oraon Vald
Hegre Oraon
27

40

278

Government (Gairmajruaa
aam)

Raasta

0.3280453

Gairmajarua Aam
278

41

279

Private (Raiyati)

Don-l111

0.0175637

Lohra vaigairah s/o
Mundala Mahto
279

42

28

Private (Raiyati)

Tand-111

0.0696884

Kolha Oraon s/o
Hegre Oraon
28

43

280

Government (Gairmajruaa
khas)

Jungle Jhaari

0.0551194

Gairmajarua Khas
280

44

284

Private (Raiyati)

Don-I11

0.031728

Lohra, Mahli, Somra
s/o Mundala Mahto
284

45

29

Private (Raiyati)

Don-11

0.0524484

Karma Oraon
Vaigarah
29

46

295

Private (Raiyati)

Don-I1

0.0051396

Rusu Oraon s/o
Matlu Oraon
295

47

Private

Don-I

0.0529745

Dogra Mahli
Vagairah
3

|30

||Private (Raiyati)

|[Tand-1n |

0.0946985||Mahadev Oraon s/o |
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Chega Oraon
30
49 31 Private (Raiyati) Tand-I11 0.0426143||[Karma Oraon s/o
Dhemna Oraon wo
Mahadev Oraon s/o
Chaiga Oraon
31
50 332 Government (Gairmajruaa |[Jungle 0.2853905||1. Gairmajarua Khas
Khas) Majhola 2. Pancham
Mirghaha, Partner -
Khedu Mirghaha
332
51 37 Government (Gairmajruaa (|Jungle Sakhu 0.8687576|(Gairmajarua Khas
Khas) 37
52 38 Government (Gairmajruaa |[Pathar 0.033792||Gairmajarua Khas
Khas) 38
53 39 Private (Raiyati) Don-1l 0.0937272||Balu Munda
Vaigairah
39
54 4 Government (Gairmajruaa ||Pathar 0.019223||Gairmajarua Khas
Khas) 4
55 40 Government (Gair Jungle Sakhu 0.5613517|[Gairmajarua Khas
Majruwa khas ) 40
56 41 Private (Raiyati) Don-II 0.0995|(Balu Munda, Leda
Munda, Retho
Munda s/o Bandhana
Munda & Sham
Munda s/o Ribu
Munda
41
57 42 Government (Gairmajruaa ||Parti kadim 0.0762444|(Gairmajarua Khas
Khaas) 42
58 43 Private (Raiyati) Don | 0.0749||Dibu Munda,
Shanicharwa Munda
vagairah
43
59 45 Government (GairMajruwa |[Jangle Sakhu 0.8149737|(Gairmajarua Khas
Khas) 45
60 5 Private (Raiyati) Don-1Il 0.0155403||Dogra Mahli s/o
Dihu & Machawa s/o
Kolha wo Thunu
Kaila Oraon
5
61 6 Private (Raiyati) Don-11 0.0403076|[Dogra Mahli
Vagairah
6
62 7 Government (Gair Gardha 0.0323756|(Gairmajarua Khas
Majruwa Khas) 7
63 8 Private (Raiyati) Don-I 0.0406718|[Karma Oraon
Vaigarah
8
|Ta|uk: Nagri
|Vi||age: Chete
64 1059 Government (Gair Sarna 0.08276||Gairmajarua Aam

Majruwa)

1059
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65 1061 Private (Raiyati) Tand -l 0.1191825|(Chhota Inda Munda
Vagairah
1061
66 1063 Government (Gair Parti Kadim 0.0707811|(Gairmajarua Malik
Majruwa) 1063
67 1064 Private (Raiyati) Tand-1I 0.0288952|[Sanika Munda
Vagairah
1064
68 1082 Private (Raiyati) Tand-11 0.195427|(Duka Oraon
1082
69 1085 Private (Raiyati) Tand-1I 0.5966815|[Aicho Oraon
Vagairah
1085
70 1086 Private (Raiyati) Tand-11 0.3113314|[Dhadhu Oraon
1086
71 1087 Private (Raiyati) Parti Kadim 0.0180494|([Remana Oraon
1087
72 1088 Private (Raiyati) Tand-II 0.1323756|[Remana Oraon
1088
73 1089 Government (Gair Parti Kadim 0.0053015|(Gairmajarua Malik
Majruwa) 1089
74 1111 Private (Raiyati) Tand-l11 0.0361797|([Dhadhu Oraon
1111
75 1112 Private (Raiyati) Tand-II 0.023796|[Aicho Oraon
Vagairah
1112
76 1116 Private (Raiyati) Tand-11 0.0087009||Aicho Oraon
Vagairah
1116
77 1117 Private (Raiyati) Tand-II 0.2590045|[Remana Oraon
1117
78 1118 Government (Gair Parti Pathar 0.301983||Gairmajarua Malik
Majruwa) 1118
79 1119 Government (Gair Parti Kadim 0.1888304||Gairmajarua Malik
Majruwa) 1119
80 1120 Government (Gair Parti Kadim 0.1748685|(Gairmajarua Malik
Majruwa) 1120
81 1121 Government (Gair Parti Kadim 0.1421287||Gairmajarua Malik
Majruwa) 1121
82 1122 Private (Raiyati) Tand-Il 0.0614326|(Bhaju Munda
1122
83 1319 Private (Raiyati) Don-1l 0.0187778||Langra Pahan
1319
84 1320 Government Devsthal 0.2540672||Gairmajarua Aam
1320
85 1330 Private (Raiyati) Tand-11 0.0077297|[Vishnu Oraon
1330
86 1396 Private (Raiyati) Don-l1Il 0.0050182|[Charo Oraon
1396
87 1399 Private (Raiayti) Don-111 0.0050587|[Chhota Inda Munda
Vagairah
1399
|88 ||1401 ||Private (Raiyati) ||Parti Kadim || 0.0188992||Chhota Inda Munda |
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Vagairah
1401

89

1402

Private (Raiyati)

Tand-1l

0.0298665

Chhota Inda Munda

Vagairah
1402

90

1403

Government (Gair
Majruwa)

Parti Kadim

0.1305949

Gairmajarua Malik

1403

91

1404

Private (Raiyati)

Don-l111

0.0971267

Chhota Bunda
Munda Vagairah
1404

92

1405

Private (Raiyati)

Don 11

0.1100364

Dhadhu Oraon
1405

93

1406

Private (Raiyati)

Don-I1

0.1624848

Dhadhu Oraon
1406

94

1407

Private (Raiyati)

Don -1l

0.1877782

Dhadhu Oraon
1407

95

1408

Private (Raiyati)

don -I11

0.0074059

Jagha Munda
Vagairah
1408

96

1411

Private (Raiyati)

Don-I1

0.0870902

Aicho Oraon
Vagairah
1411

97

1412

Private (Raiyati)

Don -l

0.1743019

Aicho Oraon
Vagairah
1412

98

1413

Private (Raiyati)

Tand 11

0.0859976

Aicho Oraon
\Vagairah
1413

99

1414

Private (Raiyati)

Masna

0.0169567

Vishnu Oraon
1414

100

1415

Private (Raiyati)

Tand-11

0.0749494

Sanika Munda
\Vagairah
1415

101

1416

Private (Raiyati)

Tand -1l

0.197329

Sanika Munda
Vagairah
1416

102

1417

Private (Raiyati)

makaan-1
sahan-1

0.0154593

Sanika Munda
Vagairah
1417

103

1418

Private (Raiyati)

Makaan-I
Sahan-I

0.0187374

Sanika Munda
Vagairah
1418

104

1419

Private (Raiyati)

Tand-1

0.0273169

Sanika Munda
Vagairah
1419

105

1420

Private (Raiyati)

Parti Kadeem

0.0023472

Sanika Munda
Vagairah
1420

106

1421

Private (Raiyati)

Parti Kadeem

0.0044516

Sanika Munda
Vagairah
1421

107

1422

Private (Raiyati)

Makan-1
Sahan-1

0.0018616

Sanika Munda
Vagairah
1422
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108 1424 Private (Raiyati) Tand-1I 0.0225415|(Aicho Oraon
Vagairah
1424
109 1425 Private (Raiyati) Tand-11 0.4430595|[Aicho Oraon
Vagairah
1425
110 1426 Government (Gair Parti Pathal 0.0764063||Gairmajarua Malik
Majruwa) 1426
111 1427 Private (Raiyati) Tand -1l 0.0096317|[Remana Oraon
1427
112 1530 Government (Gair Raasta 0.0867665||Gairmajarua Aam
Majruwa ) 1530
113 1532 Private (Raiyati) Don-111 0.0403076||Langra Pahan
1532
114 1534 Private (raiyati) Tand 1l 0.0021449||Langra Pahan
1534
115 1535 Private (Raiyati) Don Il 0.001983||Langra Pahan
1535
116 1536 Government (Gair Sarna 0.1296641||Gairmajarua Aam
Majruwa) 1536
117 1537 Private (Raiyati) Don Il 0.4949008||Charo Oraon
1537
118 1538 Government (Gair Parti Kadim 0.0309025|(Gairmajarua Malik
Majruwa) 1538
119 1539 Private (Raiyati) Don-I11 0.090692||Langra Pahan
Fransis Lakra
1539
120 1540 Private (Raiyati) Don IlI 0.0996358||Langra Pahan
1540
121 1541 Private (Raiyati) Don Il 0.0205585|(Bandhana Pahan
1541
122 1546 Private (Raiyati) Bag Aam 0.0084581|[Sohrai Munda
Tand- 11l Vagairah
1546
123 1547 Private (Raiyati) Don- 11 0.0251315|(Bandhana Pahan
1547
124 1548 Private (Raiyati) Don 1l 0.1077297|[Sohrai Munda
Vagairah
1548
125 1549 Private (Raiyati) Don- 11 0.2462161|[Bandhana Pahan
1549
126 1551 Private (Raiyati) Don 1l 0.0032376||Koka Munda
Vagairah
1551
127 1565 Government (Gair Partee Pathal 0.4547552||Gairmajarua Malik
Majruwa) 1565
128 1566 Private (Raiyati) Tand 11 0.1537434|[Sohrai Munda
Vagairah
1566
129 1567 Government (Gair Parti Kadeem 0.0164306|(Gaimajarua Malik
Majruwa) 1567
130 1570 Government (Gair Raasta 0.1089033||Gaimajarua Aam
Majruwa Aam) 1570
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131 1587 Government (Gair Majruaa (|Jungle 1.1567382||Dulal Munda
) Majhola Vagairah
1587
132 1589 Private (Raiyati) Tand Il 0.1512748|[Sohrai Munda
Vagairah
1589
133 1590 Private (Raiyati) Tand -l 0.1468231|[Jagna Munda
Vagairah
1590
134 1591 Private (Raiyati) Tand-II 0.1421287|[Koka Munda
Vagairah
1591
135 1592 Private (Raiyati) Tand -l 0.1365439||Langra Pahan
1592
136 1593 Private (Raiyati) Bag Aam 0.0138406||Langra Pahan
Tand -l 1593
137 1598 Government (Gair Parti Pathal 0.0660866||Gairmajarua Malik
Majruwa Malik ) 1598
138 948 Government (Gair Jungle Jhadi 0.7418859||Gairmajarua Malik
Majruwa) 948
139 969 Private (Raiyati) Tand-l11 0.0342776|[Vishnu Oraon
969
140 970 Private (Raiyati) Tand-11 0.00259||Vishnu Oraon
970
141 971 Private (Raiyati) Tand-II 0.1120599||Vishnu Oraon
971
Totall| 19.949293||
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